NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 14.07.2026 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. Comp App (AT) (CH) S Selvanayagam, Mr. BSV Prakash
(Ins) No. 322/2026 Personal Guarantor Kumar
For Stay Vs
IA No. 932/2026 Redington (India) Ltd &
2 Ors.
WITH
2. Comp App (AT) (CH) S Selvanayagam, Mr. BSV Prakash
(Ins) No. 323/2026 Personal Guarantor Kumar
For Stay Vs
IA No. 935/2026 Redington (India) Ltd &
(With Defects) Anr.
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. Comp App (AT) (CH) M Ravichandran Mr. M Krishna Dath
(Ins) No. 325/2026 Vs
For Stay State Bank of India
IA No. 945/2026
(With defects)
4. Comp App (AT) (CH) R Vasuki Mr. M Krishna Dath
(Ins) No. 326/2026 Vs
For Stay State Bank of India
IA No. 946/2026
(With defects)
S. Comp App (AT) (CH) Geetha Jayakumar Mr. R Rajesh
No. 70/2026 Vs
To Dispense with Revathi Ramachandran
IA No. 947/2026 & 2 Ors.
Delay in refiling
IA No. 948/2026
(With Defects)
6. Comp App (AT) (CH) Vangala Bikshapathi & | Dr. Pundla Bhaskara
(Ins) No. 243/2026 Anr. Mohan
For Stay Vs
IA No. 687/2026 State Bank of India &
For Condone Delay Anr
IA No. 688/2026
(With Defects)



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Orders

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. IA No. 822/2026 Immaneni Eswara Rao | Mr. Y Suryanarayana Mr. TVL Narasimha
(For Additional Docs) Erstwhile IRP of Apex Rao- R1
in Meadows Pvt Ltd Mr. VRN Prashanth R2
Comp App (AT) (CH) Vs
(Ins) No. 75/2025 Baisetty Ajay Kumar &
Anr
8. IA No. 1569/2025 Dandamudi Estates & Ms. Deepika Murali Mr. K Manivannan R1
(For Additional Docs) 2 Ors.
in Vs
Comp App (AT) (CH) Narasimha Vara
No. 77/2025 Prasad Anala & 19 Ors
For Direction
IA No. 759 & 760/2025 WITH
9. IA No. 858/2026 Dream Resorts Mr. Bhagvath Ms. Deepika Murali
(For Additional Docs) Vs Krishnan PMN R8 R9 R13
in Narasimha Vara
Comp App (AT) (CH) Prasad Anala & 21 Ors
No. 82/2025
For Stay WITH
IA No. 793/2025
10. | IA No. 859/2026 LR Subba Reddy & Mr.Ramasubramaniam | Mr. K Manivannan R1
(For Additional Docs) 3 Ors Raja Ms. Deepika Murali
in Vs R9 R10 R13
Comp App (AT) (CH) Narasimha Vara
No. 104/2025 Prasad Anala & 18 Ors
For Stay
IA No. 1174/2025
11. | Comp App (AT) (CH) SREI Equipment Mr. Anant Merathia Mr. Thriyambak J
(Ins) No. 352/2025 Finance Ltd Kannan
Vs
Vijay Engineering
Equipment India Pvt
Ltd
WITH
12. | IA No. 302/2026 & SREI Equipment Mr. Anant Merathia Mr. Thriyambak J
02/2023 Finance Ltd. Kannan
(For Additional docs.) Vs
In Vijay Engineering
Comp App (AT) (CH) Equipment India Pvt
(Ins) 02/2023 Ltd
13. | Comp App (AT) (CH) Amit Sanghi & 2 Ors. Mr. Y Suryanarayana Mr. Yogesh Jagia
No. 52/2024 Vs R1- R3, R5-R7
For Direction Sanghi SEZ Pvt Ltd & Mr. Sriram
IA No. 794/2024 15 Ors Venkatavaradan- R4
Mr. Sharad Sanghi R13
R14
14. | Comp App (AT) (CH) P Suganya, Proprietor Mr. R Vidhya Shankar | Mr. VV Sivakumar R1

(Ins) No. 65/2025

of TT Energies

Vs

R Venkatakrishnan
Paragon Steels Pvt Ltd
& Anr.

Mr. PS Ganesh R2




For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
15. | IA No. 797/2026 Orchid Valley Mr. Bijoy P Pulipra Mr. T Sai Krishnan RS
(For Direction) Apartment Buyers
in Association
Comp App (AT) (CH) Vs

(Ins) No. 494/2025

Sub Registrar & 4 Ors

For Admission (After Notice)

(Ins) No. 547/2025
For Exemption
IA No. 1532/2025

For Additional Docs.

IA No. 1533/2025

Erstwhile Director of
Pravista Infra Pvt Ltd
Vs

Indian Bank & Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
16. | Comp App (AT) (CH) The Executive Engineer | Mr. Ramasamy Mr. MS Viswanathan
(Ins) No. 424/2024 Electricity Department | Meyyappan R1 R2
For Stay Karaikal & Anr. Mr. V Manivannan- R3
IA No. 1152/2024 Vs
A Subathira & 2 Ors
17. | Comp App (AT) (CH) Dhanalakshmi Mr. Abhishek Ms. Geeta Battula R1
No. 102/2025 Srinivasan Builders & Jenasenan Mr.Kaushik Narayanan
For Stay Housing Pvt Ltd R2
IA No. 1114/2025 Vs Ms.S Indumathi R5-R7
Chhapra-Hajipur
Expressways Ltd &
10 Ors
18. | Comp App (AT) (CH) The Recovery Officer/ Mr. PK Panneer Selvam | Ms. Jayanthi K Shah
(Ins) No. 356/2025 The Regional
For Stay Provident Fund
IA No. 1069/2025 Commissioner, EPFO
Vs
Amier Hamsa Ali
Abbas Rawther, The
Liquidator of Floram
Shoes India Pvt Ltd
WITH
19. | Comp App (AT) (CH) The Recovery Officer/ Mr. PK Panneer Selvam | Ms. Jayanthi K Shah
(Ins) No. 358/2025 The Regional R1
For Exemption Provident Fund Mr. B Dhanaraj R2
IA No. 1072/2025 Commissioner, EPFO
For Stay Vs
IA No. 1074/2025 Amier Hamsa Ali
Abbas Rawther, The
Liquidator of Floram
Shoes India Pvt Ltd &
Anr
20. | Comp App (AT) (CH) Muthoot Fincorp Ltd Mr. T Sai Krishnan Mr. Bijoy P Pulipra R1
(Ins) No. 465/2025 Vs
For Stay Orchid Valley Buyers
IA No. 1324/2025 Association Apartment
& Anr
21. | Comp App (AT) (CH) P Narotham Rao Mr.KP Pramodh Kumar | Mr. Raja Shekar Rao

Salvaji R1 R2




22. | Comp App (AT) (CH) State Bank of India Mr. Pranava Charan
(Ins) No. 74/2026 Vs
For Stay Manoj Kumar Koyalkar
IA No. 210/2026 Bankruptcy Trustee of
Shri Ghanshyam
Surajbali Kurmi &
2 Ors
23. | Comp App (AT) (CH) Alagar Ananthan Mr. S Vedhavel Mr. Gagan Bothra R2
(Ins) No. 89/2026 Chief Financial Officer
For Stay of Maagrita Exports
IA No. 258/2026 Ltd (In CIRP)
For Exemption Vs
IA No. 259/2026 SR Shriraam Shekher
& Anr.
24. | Comp App (AT) (CH) Dr. ML Suresh Babu & | Mr. Varun S

(Ins) No. 283/2026
For Stay
IA No. 802/2026

Anr.

Vs

Madhugiri
Venkatarayappa
Sudarshan, IRP of
Sriya Farms & Feeds
Pvt Ltd

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

25. | Comp App (AT) (CH) Servocraft HR Solution | Mr. Manuel Anand Gupta & Ravi — R1- R3

No. 08/2022 Pvt Ltd & 3 Ors
Vs
M G Helen & 3 Ors

26. | Comp App (AT) (CH) Naseer Ahmed Mr. G Sridhar Mr. B Chandrasekaran
(Ins) No. 323/2022 Vs
For Stay State Bank of India
IA No. 682/2022 WITH

27. | Comp App (AT) (CH) Awaiz Ahmed Mr. G Sridhar Mr. B Chandrasekaran
(Ins) No. 19/2023 Vs
For Stay State Bank of India
IA No. 61/2023

28. | Comp App (AT) (CH) NWCC Supply Chain Mr. Gagan Chhabra Mr. M Roshan Atiq
(Ins) No. 303/2023 Solutions Pvt Ltd
For Exemption Vs
IA No. 927/2023 Metro Cash & Carry
For Directions India Pvt Ltd
IA No. 928/2023
For Stay WITH
IA No. 929/2023

29. | Comp App (AT) (CH) North West Carrying Mr. Gagan Chhabra Mr. M Roshan Atiq
(Ins) No. 304/2023 Company, LLP
For Exemption Vs
IA No. 930/2023 Metro Cash & Carry
For Stay India Pvt Ltd
IA No. 931/2023
For Directions
IA No. 932/2023

30. | Comp App (AT) (CH) Prashant Deshpande, Mr. D Ganesh Raj Mr.T Deendhayalan R1

(Ins) No. 41/2024
For Stay

IA No. 125/2024

For Urgent listing
IA No. 126/2024

Erst Director & 2 Ors

Vs

Matta Pedda Srinivas,

Liquidator of

Bartronics Global

Solutions Ltd. & 2 Ors.
WITH




31. | Comp App (AT) (CH) Infokall Enterprise Ms. Prabha Prasad Mr. T Deenadhayalan
(Ins) No. 85/2024 Solutions Ltd., Rep by R1 R2
For Urgent Listing its Authorised
IA No. 242/2024 Signatory, Ramnath
For Stay Reddy Kristipati
IA No. 243/2024 Vs
Matta Pedda Srinivas,
Liquidator of
Bartronics Global
Solutions Ltd. & Anr
32. | Comp App (AT) (CH) Bhargav Kumar Reddy, | Mr. K Aroah Mr. T Deenadhayalan
(Ins) No. 45/2024 Suspended Director of R1
For Stay Bartronics Global
IA No. 137/2024 Solutions Ltd.
For Urgent listing Vs
IA No. 138/2024 Matta Pedda Srinivas,
Liquidator of
Bartronics Global
Solutions Ltd & 4 Ors
02.00 PM

In the Court of Hon’ble Mr. Justice Yogesh Khanna, the Officiating Chairperson
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. Comp App (AT) (CH) Aruppukottai Shri Mr. H Karthik Seshadri | Mr.AR Ramanathan R1
No. 77/2022 Ramalinga Spinners Mr. Bhagavath
Pvt Ltd Krishnan- R4-R6
Vs Mr.Surya Teja SS Nalla
D Senthilkumar&9 Ors R7
Ms. Priyadarshini
Natarajan- R8
WITH Mr. Ashwin Shanbhag
R10
2. Comp App (AT) (CH) Tamilnadu Jai Bharath | Mr. Ashwin Shanbhag | Mr. Bhagavath
No. 79/2022 Mills Ltd. Krishnan- R3-R5
Contempt Case No. Vs Mr.Surya Teja SS Nalla
7/2023 Shri Ramalinga Mills R6
Pvt Ltd & 9 Ors Ms. Priyadarshini
Natarajan- R7
Mr. NP Vijaykumar R8
WITH Mr. H Karthik Seshadri
R9
Mr. AR Ramanathan
R10
3. Comp App (AT) (CH) G. Ramaraj Ms. Lakshana Viravalli | Mr. Bhagavath

No. 81/2022

Vs
Shri Ramalinga Mills
Pvt Ltd & 9 Ors

WITH

Krishnan R3-R5
Mr.Surya Teja SS Nalla
R6

Mr. Ashwin Shanbhag
R8

Mr. H Karthik Seshadri
R9

Mr. AR Ramanathan
R10




Comp App (AT) (CH)
No. 82/2022
Contempt Case
No.6/2022

For Directions

IA No. 98,179,180,
298,1188/2023 &
642/2026

For Urgent Hearing
IA No. 257/2026

D Kothai

Vs

D Senthil Kumar &
9 Ors

WITH

Mr. Surya Teja SS
Nalla

Mr. Bhagavath
Krishnan R3, RS & R6
Mr. Ashwin Shanbhag
R7

Mr. H Karthik Seshadri
R8

Ms. Priyadarshini
Natarajan- R9

Comp App (AT) (CH)

T R Dhinakaran & 3

Mr. Bhagavath

Mr.AR Ramanathan R2

No. 83/2022 Ors Krishnan Mr.Surya Teja SS Nalla
Contempt Case Vs R3

No.7/2022 Shri Ramalinga Mills Ms. Priyadarshini

For Directions Pvt Ltd & 6 Ors Natarajan- R4

IA No. 99, 1190/2023 Mr.Ashwin Shanbhag
IA No. 883/2023 WITH R6

Mr. H Karthik Seshadri
R7
6. Contempt Case (AT) D Kothai Mr. C Vigneswaran Mr. AR Ramanathan
No. 01/2025 Vs R2
in D Senthilkumar&9 Ors
Comp App (AT) (CH)
No. 82/2022

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.

4. Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf

5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.

7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),
or through email on e-mail ID: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)

Chennai Bench
1. Notice Board
2. Website: www.nclat.nic.in
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